NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI
DAILY CAUSE LIST DATED 05.05.2022 (THURSDAY)

COURT -II (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,

Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Harish Raghavji Patel Nitin Mishra Atishay Jain
(Ins) No. 391 of | Vs, TanushreeSogani
2021 Shapoorji Pallonji Finance Pvt. Ltd. & KunalKanungo
Anr. Jehaan Mehta-R1
Abhijit Ghokale-R2

For Admission (After Notice)

2. Comp. App. (AT) | Irshad Khan Ruchin Midha Aditya Gauri-R2
(Ins) No. 449 of | Vs.
2021 Ajai Kumar Singh & Ors.
3. Comp. App. (AT) | N. R. Brothers Multitrade LLP Pratik Thakkar Abhishek Anand
(Ins) No. 167 of Vs. Kunal Godhwani
2022 Nitin Narang Tanveer Oberoi-R1
RP of Afcan Impex Pvt. Ltd. (in CIRP) &
Anr.

For Hearing

4. Comp. App. (AT) | Sachin Manohar Deshmukh P.S Sudheer Ravi Raghunath
(Ins) No. 624 of Vs. Aakashi Lodha-R1
2021 Central Bank of India & Anr. Vijay P Lulla
Chaitanya Nikte-
IRP
5. Comp. App. (AT) | Prajendra Jaroli R. Sudhinder Nilesh Deep
(Ins) No. 09 of Vs.
2020 Jai International Pvt. Ltd.
6. Comp. App. (AT) | C.E. Fernandes Davesh Bhatia Naveen Sood-RP
(Ins) No. 803 of Vs. Gaurav Mathur
2020 Naveen Sood Anushree Kapadia
Resolution Professional Anvi Majumdar

For GEI Industrial Systems Ltd. & Anr.

7. Comp. App. (AT) | Arvind Garg Arvind Garg Mukund Rawat-R1,
(Ins) No. 743 of Liquidator of Carnation Auto India Pvt. R2,R3,R7,R11,R13,
2020 & 1LA. No. Ltd. R14 & R16
2937 0f 2020 Vs. Niharika Nagrath-R6
Jagdish Khattar & Ors. Antony R. Julian-R4,
R5 & R10

Satyendra Kr. Rai-R9




Comp. App. (AT)
(Ins) No. 425 of
2021

Sanjay Jain

Vs.

Nilesh Sharma

Resolution Professional for Dream
Procon Pvt. Ltd.

Pawan Shree
Agarwal

Nilesh Sharma-R1
Milan Singh Negi
Varsha Banerjee-RP

9. Comp. App. (AT) | M K Pandey Sujeet Kumar Raghav Shankar
(Ins) No. 607 of Vs. Navneet R-R1
2021 R. Subramania Kumar, Ketan Gaur
Administrator DFHL & Ors. Dhritiman Roy-R2
Raunak Dhillon-R3
With
10. | Comp. App. (AT) | Ajay Kumar Thakur Sujeet Kumar Liz Mathew
(Ins) No. 852 of | Vs. Ketan Gaur
2021 R. Subramania Kumar,
Administrator DFHL & Ors.
11. | Comp. App. (AT) | Kanoria Chemical & Industries Ltd. Aneesh Sadhwani Udita Singh-R1
(Ins) No. 618 of | Vs. Rohit Gupta
2021 & 1LA. No. Vijendra Kumar Jain & Ors. Aatreya Singh-R2 &
1647 of 2021 R3
12. | Comp. App. (AT) | Agarpara Company Ltd. Sadapurna Atanu Mukherjee-
No. 147 of 2019 Vs. mukherjee R1
Agarpara Jute Mills Ltd & Ors. Arjun Agarwal-R13
Ashok Jain-R25
With
13. | Comp. App (AT) | Lakeview Agencies Pvt. Ltd & Ors. Saurabh Jain Krishnendu Dutta-R1
No. 155 of 2019 Vs. Arjun Aggarwal-R13
Agarpara Jute Mills Ltd. & Ors. Ashok Kr. Jain-R25
Gauraw Kejriwal-29
With
14. | Comp. App (AT) | Mahendra Sharma & Anr. Shaurya Kuthiala Atanu Mukherjee
No. 169 of 2019 | Vs.
Agarpara Jute Mills Ltd. & Ors.
15. | Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Anurag Mathur (R2)
(AT) No. 05 of Vs.
2018 Competition Commission of India &
Anr.
16. | Competition App. | Jalgaon District Medicine Dealers Nakul Mohta Manmeet Arora
(AT) No. 34 of Association (JDMDA) & Ors.
2019 Vs.
Competition Commission of India &
Anr.
17. | Competition App. | Ashokbhai M. Mehta Kaushal Kumar Niti Richhariya
(AT) No. 43 of Vs.
2019 Competition Commission of India &
Anr.
18. | Competition App. | Pushpa M Ravisekhar Nair Avinash Sharma-R1
(AT) No. 87 of Vs. Abhijeet Sinha-R2
2018 CCI & Ors.
With




19. | Competition App. | Jainuddin Thanawala Ravisekhar Nair Avinash Sharma-R1
(AT) No. 88 of Vs. Abhijeet Sinha-R2
2018 CCI & Ors. Mohit Gouri-R3
Deeksha Manchanda-
With R4
20. | Competition App. | Joeb Thanawala Ravisekhar Nair Avinash Sharma
(AT) No. 89 of Vs. Abhijeet Sinha-R2
2018 Competition Commission of India & Ors.
With
21. | Competition App. | Geep Industries (India) Pvt. Ltd. Ravisekhar Nair Avinash Sharma-R1
(AT) No. 90 of Vs. Abhijeet Sinha-R2
2018 Competition Commission of India &
Ors.

Copy to: -
By order of Hon’ble Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar
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